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Title: Regarding grant of leave of absence from the sitting of the House to the Members namely Shri Shatrughan Sinha, Shri
D. Venugopal, Shri Madhu Koda, Shri Dilip Singh Judev, Shri Y.S. Jagan Mohan Reddy and Shri Subrata Bakshi.

MR. CHAIRMAN: The Committee on Absence of Members from the Sittings of the House in their seventh Report presented

to the House on 5th September, 2012 have recommended that leave of absence from the sittings of the House be granted
to the following Members for the period mentioned against each:-

1. Shri Shatrughan Sinha 08.08.2012 to 25.08.2012

2. Shri D. Venugopal 09.08.2012 to 07.09.2012

3. Shri Madhu Koda 08.08.2012 to 07.09.2012

4. Shri Dilip Singh Judev 08.08.2012 to 29.08.2012

5. Shri Y.S. Jagan Mohan Reddy 10.05.2012 to 22.05.2012

and

08.08.2012 to 07.09.2012

6. Shri Subrata Bakshi 08.08.2012 to 02.09.2012

Is it the pleasure of the House that leave as recommended by the Committee be granted?

SEVERAL HON. MEMBERS: Yes.

MR. CHAIRMAN: Leave is granted. The Members will be informed accordingly.

 

...(Interruptions)

 

 

 

 

 


